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Rata of Inflationindicate a decline of about 8.5% as com
pared to the corresponding period of previ
ous year.

(c) DecTine in traffic has not affected the 
operating income of Bomt>ay Port Trust. 
However there has been a decline in the 
financial position of Bombay Dock Labour 
Board due to several factors including un
economic labour practices and decline in 
bulk traffb. Cause wise alk>catnn has not 
been done.

(d) Government have already offered a 
voluntaiy retirement scheme for Bombay 
Pott Trust and Dock Labour Board workers 
in orderto reduce the surplus staff and have 
also asked management & workers of 
Bombay Dock Labour Board to eliminate 
uneconomic practices to achieve financial 
viability. The questton of any compensation 
being paid does not arise.

2574. SHRIPALA K.M. MATHEW: Will 
the Minister of FINANCE be pleased to state;

(a) whether the rate of inflatton is on the- 
rise, going by the All-India consumer price 
index for agricultural labour;

(b) if so, the details thereof;

(c) the positton regarding the prk» in
dex for industrial workers; and

(d) the steps taken by the Government 
to keep the rate of inflatnn down?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH- 
WAR THAKUR): (a) to (c). The A«-lndia 
Consumer Prk» Indices (CPI) for Agricul
tural Labourers and Industrial Workers atong 
with rate of increase in these indices during 
the current financial year upto September, 
1991 (latest available) are given bekiw:
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(d) The steps taken by the Government 
to bring down the rat of inflatbn include a 
substantial reductbn In fiscal deficit, check 
on expansbn of money supply to curb effec
tive demand, more effective management of 
supply and demand of essential/sensitive 
commodities, streamlining of the Public 
Distribution System, providing incentives for 
higher production and savings, and strct 
actton against boarders and profiteers.

Counter Trade Agreements

2575. DR. P. VAl±AL PERUMAN: Will 
the Minister of COMMERCE be pleased to 
state:

(a) the extent of counter trade commit  ̂
ments obtained against import of various 
canalised items through MMTC during the 
last three years;

(b) whether the Government have faced 
any diffbulty in this regard;

(c) if so, the details thereof;

(d) whether the Government have for
mulated any policy on counter trade; and

(e) if so, the details thereof and the list of 
items eligible for counter trade?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMRCE (SHRI P. CHI
DAMBARAM): (a) Counter trade against 
import of canalised items by MMTC during
the last three years are as follows:-

Year Countertrade Commkments
(Rs. Crores)

1988-89 S2.68

1989-90 176.70

1990-91 295.90

(b) and (c). It is not always possible to 
build counter trade on all canalised Imports 
especially in commodities which are in seller’s 
marî ets or for which possibility of diversify
ing the sources of imports in limited.

(d) and (e). Countertrade an^angement 
are encouraged to increase exports of non- 
traditional and stow moving export items 
finalised from time to time.

Addittonal Dearness Allowance to 
employees working in Tourist Centres

2576. DR. VASANT NIWRUTTI 
PAWAR: Will the Minister of FINANCE be 
pleased to state:

(a) whether the Govemment propose to 
give additional dearness albwance to Cen
tral Government employees working in tour
ist centres in view of high cost of living there;

(b) if so, the details thereof; and

(c) if not, the manner in whbh the Gov
emment propose to helpthese employees to 
tide over the increasing cost of living at these 
tourist centres?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI SHAN- 
TARAM POTDUKHE: (a) to (c). Deamess 
Allowance to Central Govemment empk>y- 
ees Is sanctbned with reference to the per
centage increase in 12-monthly average of 
the All India Consumer Prbe Index for Indus
trial Workers (General) Base 1960^100) over 
the average index of 608. The rates of dear
ness albwance for empbyees in different 
.pay groups are uniform in at| places in the 
country and do not depend on high cost of 
living or otherwise of any partbular place. In 
view of the above, the question of compen
sating Central Govemment empbyees work
ing in tourist centres over and above what is 
admissible at present does not arise.


